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Shri ChlntamaDi Panlrrahi: That 
was not answered. 

Mr. Speaker: You cannot raise it 
now. Somebody raises something and 
I cannot expect the Minister to 
~s  it. 

Shri Chintamani PanlgrahJ: If such 
things are not allowed, I want to 
stage a walk-out. (Interruptions) 

Mr. Speaker: I cannot help it; I am 
not responsible for that. 

Shri Chintamanl Panigrahl: I walk 
out in protest. 

Shri Chintamani Panil1Tahi tl"'" 
left the House. 

JAyANTI SHIPPING CoMpANY l ~'  

OF CONTROL) AMENDMENT l{ULES 

The Minister of Parllamental'1 
Affairs and Communications (Dr. Ram 
Subhag Singh): On behalf of Dr. 
V. K. R. V. Rao, I beg to lay on th., 
Table-

(1) A copy of the Jayanthi Ship. 
ping Company (Board of Can 
troll Amendment Rules, 1967. 
published in Notification No 
G.S.R. 877 in Gazette of India 
dated the 10th June, 1967, under 
sub-section (2) of section 19 of 
the Jayanti Shipping Company 
(Taking Over of Management) 
Act, 1966. 

(2) A statement showing the rell-
sons for delay in laying the 
above Notification. 

lPlaced in Library. See No. LT-
1388/67]. 
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Mr. Speaker: What is to be done 
now? Is he objecting to hls laying 
it on the Table? 
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SANGEET NATAK AKADEMI AND 

SAHITY A AKADEMI 

The Minister of Education (Dr. 
Trlguna Sen): I belt to la,. on the 
Table a statement on certain colllti-
tutional points regarding Sangeet 
Natak Akademi and Sahitya Akademi. 
[Placed in Library. Site No. LT-1389/ 
67]. 


